Annexure — 7

Name of the corporate debtor: IMPACT METALS LIMITED; Date of commencement of CIRP: 25/05/2023; List of creditors as on: 24/06/2023

List of operational creditors (Government dues)

(Amount in%)
S. Details of Claimant Details of claim Details of claim admitted Amount of| Amount | Amount | Amount of | Remarks, if
No received contingent | ofany | of claim | claim under any
Department | Governme | Date of | Amount | Amount | Nature of | Amount Amount | Whether| % of voting|  claim mutual not verification
nt ' receipt of claim claim covered by | covered by | related share in dues, |admitted
admitted security | guarantee | party? CoC, if that may
ieize interest applicable be set-off
1. |Employees’ State State 10/06/2023 | 275419 275419 Statutory Dues - - - Nil - - - - -
Insurance Government |THROUGH
Corporation POST
2, - Office of : Central 10/06/2023 | 1899216 1899216 | Statutory dues - - - - - - - 0
Assistant Government
Commissioner of
Central Tax
2w \p |12 2
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